4043 Whitten . nswers

DisrupTion oF R A1L TRAFFIC AT HOWRAH
TATION

1361. SHRI BANKA BEHARY DAS :

SHRI MULKA GOVINDA
REDDY :

Will the Minisier of RAILWAYS he
pleased to state :

(a) whether itis a fact that train services
were disrupted at Howrah station on the
16th September, 1969;

{b) if so, what «re the reasons therefor;
and

(c) the period for which the rail passen-
gers wer€ inconven enced due to the disrup-
tion?

THE MINISTIER OF LAW AND
SOCIAL WELFARE AND RAILWAYS
(SHRI P. GOVINDA MENON) : (a) to
(c) Asa sequel t« an altercation between
the members of tw > rival groups of railway
staff of the Mechanical Department, a
demonstration wa staged by a  group
obstructing the track near Howrah Steam
Shed from 5:30 to 10:15 hrs. on 16th
September, 1969 r sulting in disruption of
Eastern Railway’s suburban trains for
this duration.

LooTING OF \WAGON AT AsANsoL

1362. SHRI KALYAN ROY : will

the Minister of FAILWAYS be pleased
to state :

(a) whether it is a fact that a wagon of
the 398 Dn. Asansol Puri Passenger was
broken and many parcels were looted at
about 6 A.M. on the 12th October, 1969
in the Asansol Yard;

(b) if so, the mumber of parcels looted
and the details of the articles thus taken
away; and

(c) whether the guard of the train hag
made any complaints that the Railways
Protection Force refused to divulge the
detatils of the missiig parcels and articles?

THE MINISTEZR OF LAW AND
SOCIAL WELFARL AND RAILWAYS
(SHRIP. GOVINDA MENON) : (a) and
(b) Yes. There was a case of theft of 5
packages from a wagon attached to 398
Dn. Passenger train, of which 2 packages
were recovered. The g packages valyed
in Rs. 550 were taken away. They con-
tained gift cloth, tea chest and salad oil
respectively.
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l LooTinG/THEFT oF Goops FROM TRramns
IN AsANsOL Ramway Yaro

1363. SHRI KALYAN ROY : i
the Minister of RAILWAYS be plea‘:,;g
to state :

(a) the number of wagons looted ;
the Asansol railway yard betw::):ne(f]u}l;
and October, 1969 and the total vajye
of goods looted and stolen H

(b) the dates on and the traj
which the goods were looted ;ms from
{c) what steps have been
Government to check 1
looting from the As
and

taken p
hese thefis an()ir
ansol railway yard ;

(d) the results thereof 7

SO%I}EL MINISTER OF LAW
WELFARE AND R Al
(SHRI P. GOVINDA MENONI)‘WA}'S
There were 11 cases of thefis and | 2
of looting in Asanso] e

Yard betw
and October 196g. The total $§?ugu")’

theft/looting  was R, of
Rs. 8oo respectively, 7090 and
(b) No case of looting took place from

a train, but on 27-9-69,
20/25 criminals removed 8
a wagon standing on lipe No. ¥
Asansol down marshalling yard b; giegff
mg open the seal and rivet of the wagon-

at 11.00 hours
Packages from

(c) The following special t
taken to check thefts I;nd 1023135 E.VCYC
the Asansol railway yard - § from

(i) Armed Ra
staff has been d
points.

ilway Protection Force
eployed at vulnerable

(ti) Joint raids
the help of Gover
District Police.

were conducted with
nment Railway Police/

(iii) Close Co-operation
State Police hag been maj
order to deal with such cr

with  the
ntained in
me.

, the positio S i

Novcanber, p?gGg nax};a Improved, D
armed criminals to lgot

attack Railway Protecttilc:g er(:)I;i?y o
was foiled when Railway Protection Fmen
personnel had to 1esort to firing kiﬁ:cc
one notorious criminal and recover’ng
the entire stolen property. There llln s
been no case in December, 1969 so f.at;z’:s




